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and (b) above.
[Placed in Library. SeeNo. L. T. 603/18/24]

Notification of the Ministry of Consumer Affairs, Food and Public Distribution

SYHIRBT AT, WTe SiR AdSIeh faavor §31erd # g w3 (sft Y. e, i) : #siey,
H IYHHT A& IFIH, 2019 BT €RT 105 DI IU-GRT (1) & AT BT SYHRHI
HRET0T IR (i, I, AT Ud TSR 3iR AT 0T & 31T HHATRAT & folg Ja
&I W gd 2 9l ¥, 2024 D1 YHBIRIG HRA dlell SUHRDT HHel, TTE 3R
HreST < IR HATAT (SUHIRHT AT fIWRT) BT SRR E&d1 F1.61.15. 306 (31),
&1 4 [, 2024 B U Tl (SIS T2T 2T H) FH Yo IR &l §

[Placed in Library. SeeNo. L. T. 371/18/24]

Notification of the Ministry of Information and Broadcasting

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING

(DR. L. MURUGAN): Sir, | lay on the Table, a copy (in English and Hindi) of the Ministry
of Information and Broadcasting Notification No. G.S.R. 678(E)., dated the 20™
September, 2023, publishing the Prasar Bharati (Broadcasting Corporation of India)
Deputy Director of Administration Recruitment Rules, 2023, under Section 34 of the
Prasar Bharati (Broadcasting Corporation of India) Act, 1990, along with delay

statement.
[Placed in Library. SeeNo. L. T. 604/18/24]

Notification of the Ministry of Railways

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAVNEET
SINGH): Sir, | lay on the Table, a copy (in English and Hindi) of the Ministry of Railways
Notification No. G.S.R. 341(E)., dated the 21" June, 2024, publishing the Land
Acquisition (Special Railway Projects) (Amendment) Rules, 2024, under Section 199 of

the Railways Act, 1989, along with delay statement.
[Placed in Library. SeeNo. L. T. 200/18/24]
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